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•V. (a) InKmnetton 
is given in the statement laid on the 
Tsble of the House.  Placed <n Lib
rary.  See No. LT-1084/87.

(b)  By and large the Animal Hus
bandry Schemes in the counry have 
been successful as wilt be seen from 
the progress of the Schemes indicated 
in Statement n

Reclamation of Fallow Land

MU. Shri Sequein:
Shri Saajt Itapjl:
Shri Kaneshwar 81n*h.

Will the Minister of Food and Api
culture be pleased to state

(a) the total area of fallow  land 
brought under the plough in each of 
the completed Five ear Plans and

(b) the percentage of *uch area to 
tbe area previously used for agricul 
lure and the additional  production 
from such area at the end of each 
Plan and its percentage to the gross 
national agriculture production at that 
Vitne’

The wc* reclaimed as competed to 
the gross cropped area in the country 
during each 0# the three Plana is given 
below:

(Million Acns)

rot   Aies
Cropped reclaimed.
Area

Pint Plan
Second Plan
Third Plan

364 02 
377’38
390-28

(rromnall
19*4-65)

2-i 
* 3 
4 7

The percentage of the area mentioned 
In Part (a) to the  area  previously 
used for agriculture in each of the 
three Plans is given below

Name of tbe  roat   Are* Percent- 
Plan   Cropped reclaimed  age of 

Ales   oolumni
excluding  3 to 2
the area 
ridaimed 
(.Million 
acre*.

The Minister of State in the Minis- 
try of Food, AgifcsBsR, Cowmnalty 
Development aad Co-operation (Shri 
Anaasahit Shinde): (a) and (b)  A 
statement is laid on the Table of the 
Sabha.

Statement

(a)  The total area of fallow land 
brought under the plough in each of 
the completed Five ear Plans

First Plan At Million Acre* 

Second Planlg Million Acres 

Third Plan 4.7 Million Acres

fb)  The percentage of such area to 
the ares previously used for agrieul- 
tun and the  additional  production 
from auch am at the end of each 
Plan and its percentage to th* grots 
nattOMl agricsiltms production at that 
tin*.

mPtan  3i’22  2-f>   o 7
and Plan 37-on 23   o«
3rd Plan   3*5-JK  4 7  12

Figure* of additional pioduction ef 
foodgrains due to land reclamation 
measuies alone are not collected sepa
rate) v  It is, however, broadly esti- 
mi’ed that on an average one addi
tional acre benefited by land reclama
tion scheme contribute;, about j| tonne 
of additional foodgrains production

Lease of North Andaman Fweeta

Sin Shri Madhu Umsye 
Shrt A. S. Saigai:
Shri K R anesfa:
Shri K. F. Slagti Dee
Shri M Auersey:

Will the Minister ol foot and Agri
culture be pleased to state

(a)   whether the Arbitrators have 
given their award in the overnment̂ 
dispute with Ms P. C. Kay fc Co. (I)




